(31 Juty, 2000} RAJYA SABHA

Bili, we malaired that all the relevant papers must be laid on the Table of
the House so 13t the House could take a view on this. But we are seeing
selected porticns  of secret documents being leaked 1o the Press.
Therefore, | think this is a very unseemly development. The Government
owes an explanation 1o this august House as per the assuwrance that was
given by the Prime Minister. | '

MR. CHAIRMAN: Now, we will take up clarifications in relation to
the calling attention to matter of urgent pubiic importance. Shri Suresh
chhnuri. -
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SHR! KAPIL SIBAL (Bihar} Mr. Chairman, Sir, we should have a
Short Duration Discussion on this matter.

MR. CHAIRMAN: No, no. It has already been half done. Let him
complete this. finterruptions)

SHR{ KAPIL SiBAL: The point is, everyday we see.. ..{interruptions)

SHRI RAJU PARMAR (Guiarat): Everyday it is happening. Elephant,
bear.. ..

MR. CHAIRMAN: Let him complete. finterruptions)

SHRI KAPIL SIBAL: Let us have a full discussion on this maiter.
(interruptions)

MR. CHAIRMAN: Calling Attention cannot not be converted into a
Short Duration Discussion. Besides, there is a Short Duration Discussion on

the disinvestment policy of the Government, Let himm complete this. | think
this itself will become a Short Duration Discussion.

CLARIFICATIONS iN RELATION TO THE CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC IMP/ DRTANCE f‘DEATH OF PRECIOUS
"WILDLIFE IN VARIOWS PARTS Of' THE COUNTRY INCLUDING ZOOS

AND WILDLIFE SANM STUARIES - Conta.
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ursan. £1 -I¥F @ 2- The safety measures proposed to check the
recurrence of such incidenis are as follows:

One, upgradation of animal housing and healthcare facilities.
Two, prevention of disease
Three, administrative and financial matters.

Four, general.
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SHRI C. RAMACHANDRAIAH {Andhra Pradesh): Thank you, Sir.
Sir, the issue is quite alarming. Newspapers have to allot some space daily
for deaths of wild animals in this country. Now, that has become a
necessity. it has become a regular phenomena. Sir,. | congratUiate the
Minister for admitting thal the Zoo management , by and large, in' India has
totally failed. The Government was quite frank enough to admit that. The
reasons are: crowding of animals in the enclosures, an ingress of livestock
into the zoo because of the breaches in the boundary wall -- as the
Minister mimself has stated -- non-repairing of -fencing of white tiger safari
and unhygienic method of feeding, poor drainage system, increased vector
loads to bushes and shrubs in the vicinity of the zoco. Umpteen number of
reasons nave been stated by the Minister. Sir, | am not questioning the
capability of the State administration, .because il is in the Concurrent List.
The role of the Central Government is only to assist and provide the funds.
Sir, | want to have one clarification from the Minister : Is it true that the
United Nations has conducted a survev .orn our wildlife in which they have
stated that within 10 vears *is speces of tigers is going to be wiped out in
this country. The survey has stated that not more than 2,000 tigers are
there in the country, and not 5,000 as has been estimated by our surveyors.
As per the report which | have gone through, they have recommended the
stoppage ot grant for wildlife in the country. Sir, the reason they have
stated was, "Apathy, complacent bureaucracy competition, rather than
corruption, between Government Departments, corruption at all levels and
culture of cover up are the chief problems.” The report that has been given
by the United Nations on wildlife is quite alarming. | would like to know
whether the Minister is aware of the contents of this repart. They hgve gone
to the extent of saying that organized crime network is there in this country
which is mainly responsible for the elimination of wildlife,  Sir, as far as
the deaths of tigers in the Nandarnkanan zoo, lions in the Gir sanctuary
and Cheetahs in Ranthambore and some peacocks in Gwalior are
concerned, it is very unfortunate. You take any species of wildlife, you
find that it is on verge of extinction in this country. .| do not know whether
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the Government has taken it very seriously. What are the measures which
they propose to take to eradicate this menace? ~In this connection, |
want 10 make some suggestions because the Minister himself has admitted
that the Government of India has failed in 200 management. | do not want
to go inmto this question still further. Sir, | suggest to the Government to
have the Indian Zoological Service on the lines of the Indian Forest Service.
That much importance has to be qiven to this subject. The Government
should consider that a separate Indian Zooclogical Service is to be created,
and they should declare a moratorium on the creation of .new zoos. As
long as you build up a system for perfectly managing the existing zoos, for
God's sake, don't create any new zoo. There is an impending necessity for
introduction of professionalism in the zoo management. That is the need of
the hour.

Sir, as far as the trypanosomiasis disease is concerned, it is very
difficult to pronounce it. But this is not the first time that animals have been
kiled in zoos because of this disease. In 1670, four animals were killed
from this disease in the Hyderabad zoo. |In 1996, one tiger was killed, and
in 1998, three tigers were killed in Bangalore. Till now, we have not been
able to diagnose as to what the reasons for this disease are, how it has
toc be cured and no preventive measures have been taken by the
Government.  Sir, | should say that there is some administrativé lapse. In
spite of all the -reasons, maybe, natural or old age, whatever may be the
constraints the zoo managements are facing, there are administrative lapses
which have indirectly resulted. in the death of these animals, One reasom
which has been mentioned in the report also, is the frequent transfer of'
veterinarians and fack of trained veterinarians. The State Government
should be instructed to allow direct flow of funds from the Central Zoo

Authority to the zoo administration. With regard to the prevention of
diseases, immunisation of all the fivestock within a certain radius, say five
kms of seven kms from the zoo, should be done and perfect hygienic
conditions should be maintained. With regard to the supply of meat to the
animals, it should be supplied in close containers. All these
recommendations have been made in the United Nations report. | do admit
the constraints that are faced by the Central Government because it is in
the Concurrent List. | think, the Minister was bold enough to admit the
lapses because of its being. in the Concurrent List. The Government of
india can easily accept the lapses on the part of the State Governmients. |
think that was the reason for the Minister to admit very openly the lapses on
the part of the State Governments. Sir, this is a very serious matter. As the

205



RAJYA SABHA 131 July, 2000]

discussion is going on, wild animals are going to be kiled. Everyday, the
newspaper reports are coming in this respect. The Government should take
it very seriously, and the system that has to be developed, should be
perfect, and till such time, the Government should not alow the creation of
new zoos. [hank you, Sir.

MR. CHAIRMAN: It is one o'clock now. There are six speakers
and the Minister has 1o reply. So, we adjourn the House for lunch till two
o'clock.

The House then adjourned for lunch at one of the clock.
The House reassenibled after lunch at two minutes past two of the clock,
THE VICE-CHAIRMAN (SHRI SURESH PACHOURI) in the Chair.
Re. Parsonal explanation by Shri Ram Jethmalani

SHRI RAM JETHMALANI {(Maharashtra): Mr. Vice-Chairperson, Sir,
..... {interruptionsy......

THE WICE-CHAIRMAN (SHRI SURESH PACHOURD: Now,
‘Clarifications in relation to Calling Attention'. ...fInterruptions)...

SHRI RAM JETHMALAN!I: Sir, can | seek only information about
the verdict on two of my pending requests--one, for an opportunity to
defend myself against accusations which have been made in this House
against me; and, second,for ‘Leave of Absence'?
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SHRI BRATIN SENGUPRPTA (West Bengal): When wil the reply
come, Sir? When will the reply to his first quety come? ...{Interruptions)...
Since morning, he has been waiting in the House to defend himself. When
wil it come? ..dnterruptions)... When will the Member know?
...{interruptions)... 1 is very unfortunate. He has a right 10 defen¢t himsel.
...(Interruptions})...

. SHRI SWARAJ KAUSHAL (Haryana): Sir, we all want that the
Member should be given an opportunity to defend himself
..finterruptions)... That is the sense of the House.
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